
GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A. Gandhinagar-382 01 0
Phone (079) 23226295
Fax :(079) 23232156
Website : www.gpcb.gov in

ffi\t7z
GPCB

No. GPCB/LGL:NGT:MSW:33(6) +L+ t 45-Z=

I'o,
I egist ra r.

5 I4AY ?023
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Copern icus Marg.
New Delhi- I 1000 I .

Su b:- Act iun taken reporl of Gu.iarat State for the compliance of Hon'ble National Green

lrihrrnal Order d a ted-2310212073 in the matter of O.A.No.606/2018 - Reg.

Ref:- Compliance Repon submitted by Gujarat Urban Development Mission. Gov. of

Gujarat vide letter No. G.U.D.M./ I l8l dated 03/05/2023.

Respected Sir.

ll()n'blc \alional Cireen fribunal in O.A.No.606/2018, Order dated-2310212023, for State

ol-Cu.jarat. havc issued specific directions to be complied for the Solid Waste Management and

Sewage Management in Gujarat.

Hon'ble Chief Secretary. Govt. of Gujarat has taken immediate steps for the compliance

\( il l)ircctions lirr tlre (iujarat State as under:

. (itr.ialat l. r'han Development Mission has opened Bank Account on l4/0312023 in ICICI

Bank for Ring fenced fund & deposited Rs.2l00 Crores as per the direction of the

Hon'ble NGT.

. Sralc l.evc-l Monitoring Committee (SLMC) has been constituted under the Chairmanship

rrl l lrrn hle ( lricl sccrclan vidc order dated l4lO3l2O23 tbr iegular monitoring of Solid

\\ astc Marragement and Sewage Management in Cujarat. SLMC meetings has been

conducted on 27103/2023 and 26104/2023 for exhilarating the compliances

. District Level Monitoring Committee(DLMC) has been framed under the Chairmanship

ol' thc concern District Collector and monthly reviewed for the implementation of

orrrloirrg proiccts ol'Solid Waste and Sewage Management and Monthly progress report

to be submitted to Hon'ble Chief Secretary, Gujarat.
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. As per last SLMC review meeting held on 26/0412023, Progress report of Directions as

rrnder:

c Nagarpalikas have augmented their treatment capacity by increasing the number

of Household connection and completion of STPs and reduced Gap of Sewage

Treatment up to 83 MLD(i.e @10%). Assistance of Rs 70001 per household is

pro\ itled h1 the State Covernment lor the house hold connection.

.., Modcl lirr Request Proposal has been prepared for remediation of Legacy Waste

Model RFP is circulated to all ULBs. Daily Processing capacity is being enhanced

up to 3 I , I 50TPD at Municipal Corporation level and l0,300TPD at Nagarpalikas

le,,el tirr the speedl remediation of Legacy waste.

o ( onrplrarrccs ol other directions are also reviewed by the Hon'ble Chief Secretary in the

rneeting of'SLMC.

Please consider this interim compliance report for the Gujarat State w.r.to Directions of

Hon'ble NCT in O.A.606/2018 dated 23102/2023.

Illrnkrnr \,rrr

I rtcl: .\: itbor e

Copl to:

The Member Secretary,
Central Pollution Control Board.
"Parivesh Bhavan".
I trst \ ritrn \ruar.
\e rr l)e lltr- I l0 O.ll

Yours Faith lully.
,'o-

u."f,4*\'D a'
(D. M. THAKER)

MEMBER SECRETARY
(CUJARAT POLLUTION CONTROL BOARD)

For information with respect to Hon'ble. NCT
order dated 23.02.2023 in O.A. 606/2018
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Bl,r:k No

Gujarat Urban Development Mission
Grqind Fr(\' -xarnrvog, Bhirvan'. so.ro..10/A. Gnndhrrrogor, G'rlorat-392010. phono: o7g.23zsrfig, Fax: o7g.23zs7sg2

E rart r lo@0Ud l.org Wolrsltoi www.gudm.org

No. : G.U.D.M./ llgl
To
Mernbcr Sccrctlry,
Gu jrfirt Pollulion Control Board
( ltrrr,ilr r rr tr tll

S u hl c'j1

Rcl'crcncc

Dete :

Uorr'ble NCT O.A. 600'201 8

t. Hou'blc NCT Original Application no. - 606/201 8 order dated
2.3d February, 2023

2. UD & UHD letter no. NcT lt t2023/251lDh, dared t4/03/2023
3. UD & UHD Office order no. NGT/ l 12023l25lDh, dated

14io3,,2023

.l GUDM lerter no. rG.gu./ General/ park Fund lZO22-23 l206
f,arr - 7)i 788, dared 29/03/2023

- 3 MAY 2023

Rs. 284.7062

Rcspccted Sir,

\\/itlr r.cfcrcncc to thc order of NcT dated 2310212023 in the matter No. 606/2018, the

:rr,)u|l .l lts l0llt cr is to hc cledired for Scu'agc and Rs.90 cr for Solid waste in a ring

IcrL(d r.!r)unt (pirrl 67. page no 59 aud 60). In viow ofthcse, Urban Development and Urban

HoLrsing Dcpartmcnt, Gujarat has issued order (Refcrence no. 2) on dated 14.03.2023 to crcate

a ring fenced account by Gujarat Urban Development Mission. Under such exercise, GUDM

has opcrrcd barrk lccount in ICICI Bank with a narne of "Cujarat Urban Developrnent Mission

Ilrrrr Icncerl ILrrr,.l (\(i'l )" harin-u account no. 016501022232. Along rvith these, belotv

(,rg.Irslrl()rs I:,rs tlcposrtcd thcrr tunrl tbr suclt utilisation (Rcfcrcncc no. 3).

Sr No. Details

I I Arnount dcposit ed in Ring Fcnccd Fund (refundcd by GUDC
rrrrrlr'r l ltt SJ l\'l \'1S\'\' schcrnc)

\nr(,url (le|()srtc(l in Rrng licnccd lrurrd (rctirrtded by GWSSB
irr(l( r Il)r S.lII\1S\'\ scherttc)

r\rrr)uIt dul)osilctl irr ltrrrg l]cnccrl IrLtnd lsavings of CUDM
urrrJer SJ !l!lS\'\' schornc)
Amount deposited in Ring Fenced Fund (by GMFB) for the
or.rtstandrng anrount due undcr the Swamirn Jayanti Yojna in
e urcrrt Financial Ycar

I

:\rrrrrurrl rlutrositcd in Rirrg licnccd l"Lrnd (by GMFB) for the
( ( r I \ r , r r r( I r r ) ,,1 .rrrrrrLrrrl rluc Lrrtilcl tltc SrvaI.Itint Jayanti Yojna in
.Lrrt.rrtl Itttllrtretitl Y ulrt

() An()ur)t rlcposileLl b-r'Srvucch []llant \4ission

Rs. In crores

Rs. 500

Rs. 600

Rs. 410

Rs. 215.2938

Rs. 90

Rs.2100Total antouna dcpositcd in GtiDM ring fcnccd account
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\lorerrvcr. N(i-l' ofi.lclcrl to sct Lrp lhc Strtc Lc'vcl Mcchnnism undcr Chicf Sccrctnry

srd Drsricl Lcvcl N,lonitoring Mcchanisrrr undcr District Magistrate for monthly rcview (para

67. patc rrc 59 rnd (r0). ln vicw oflhcsc, Urbnn Dcvclopmcnt and Urban flousing Deparlment,

('u,.r:.|: li:r\ r..uerl rrlrlcr ([{clcrcncc no. 4) oll dalcd 14.03.2023 to formulatc thc Statc Lcvcl

\1^.:rt,'!rnS ( (,nrrrlrec 1St \'1(') urrrl District lcvcl Cnntmittcc to monitor Liquid and Solid

\\ aslc ind Sctr'crag,c Managcnrent. Thc l)lceting of the SLMC scheduled two times on dated

27.03.2023 and 24.03.2023. District level committee under chairmanship of Collector was

alrcadv in place to revie\y implernentation.

l ttel .\s alrore

Cr,pr suhrn ittcd Io

fi,-4"11,s/t:
Chicf Enginc'cr and

Gcncral Managcr (Tech)

I I)..\ trr I'nncrl)ril Sccrctar\,. Llrbln Dcvcl0pr]]ent and Urban Housing Department

L I',\ to A( 13O, Gujarat Urban Dcvclopmcnl Mission

i. Mission Direclor, Swacch Bharat Mission

4. Dcpuly Secretary, LIrban Development and Urban Housing Department

:. Olllcc 1l lc
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